Business Standard

@ www business-standard com

Bhopal

MONDAY, 23 FEBRUARY 2026 Business Stﬂl’l(lﬂl‘l.l

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com
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ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com
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Chandigarh

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com
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Chennai

MONDAY, 23 FEBRUARY 2026 Business Stﬂl’l(lﬂl‘l.l

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com
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MONDAY, 23 FEBRUARY 2026 Business Stﬂl’l(lﬂl‘l.l

Hyderabad

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com
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Jaipur

MONDAY, 23 FEBRUARY 2026 Business Stﬂl’l(lﬂl‘l.l

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com




Business Standard

@ www business-standard com

Kochi

MONDAY, 23 FEBRUARY 2026 Business Stﬂl’l(lﬂl‘l.l

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com
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Kolkata

MONDAY, 23 FEBRUARY 2026 Business Stﬂl’l(lﬂl‘l.l

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com
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Lucknow

MONDAY, 23 FEBRUARY 2026 Business Stﬂl’l(lﬂl‘l.l

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com
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Mumbai

MONDAY, 23 FEBRUARY 2026 Business Stﬂl’l(lﬂl‘l.l

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com
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MONDAY, 23 FEBRUARY 2026 Business Stﬂl’l(lﬂl‘l.l

New Delhi

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com
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Pune

MONDAY, 23 FEBRUARY 2026 Business Stﬂl’l(lﬂl‘l.l

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com
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MONDAY, 23 FEBRUARY 2026 Business Stﬂﬂ(lﬂl‘l.l

Ahmedabad

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com
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MONDAY, 23 FEBRUARY 2026 Business Stﬂl’l(lﬂl‘l.l

Bengaluru

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026

INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)

PARTICULARS
1. |Lastdate forreceipt of expression of interest 19.02.2026 |No revision
2. | Date ofissue of provisional list of prospective resolution applicants 26.02.2026 | 01/03/2026
3. |Lastdate for submission of objections to provisional list. 03.03.2026 | 06/03/2026
4. |Date ofissue of final list of prospective resolution applicants 06.03.2026 | 16/03/2026
5. |Date of issue of information memorandum, evaluation matrix and| 06.03.2026 | 21/03/2026

request for resolution plans to prospective resolution applicants
6. |Lastdate forsubmission ofresolution plans 07.04.2026 | 20/04/2026

Date: 21/02/2026
Place: Kolkata

SD/- Rachna Jhunjhunwala, Resolution Professional
IBBI/IPA-001/IP-P00389/2017-18/10707, AFA Valid till 31.12.2026
Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence Email id: ibc.binani@gmail.com, Registered Email: egress.rac@gmail.com




